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St Jywaharial Nebrm: If thar
daecity had taken plsce within the
territory of the country it would have
been taken as a dacoity. It is not, 1
think, correct in this particular case—
other cases may be different—to
connect it with Government in any
way. They came and litted cattle and
had gone away. Some of the cattle
has been recovered and we have tolc
them that we are claiming compensa-
tion from the other Government.

Indian Consul-General in Lhasa

+
hri 8. A Mehdi:
S.N.Q. No. 28. {:hl'l sn.m w:"

Will the Prime Minister be pleased
to state:

(a) whether it 1s a fact that our
Consul General in Lhasa was subject-
ed to restrictions regarding his move
ments since the current unrest in
Tibet:

(b) it so, nature of thcse resiric.
tions: and

(¢) whether these restrictions ai»
still in operation”

The Deputy Minister of
Affairs (Shrimati Lakshm: Menon):
(a) to (c) For some days after fight-
ing broke out mm Lhasa on the 20th
March it was impossible for the
Consul-General and his staff to go out
of the premises of the Consulate Gene-
ral. The Vice-Director of ‘he Foreign
Bureau told the Consul-General that
in their own interest, except for very
essential work the persomnel of the
Consulate General should zot leave
their premises. Chinese troops who
were posted just outside the premises
didnotnnowauypmmtogoouto!
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later, he was told by the guerd that
persons who were in poasession of
identity cards with photographs
endorsed by the Foreign Bureau would
be allowed to leave the premises. On
or about the 8th April the Chinese
Foreign Bureau returned the identity
cards sent to them for endorsement
and thereafter difficulties about the
movement of the staff disappeared.
The Consul-General was informed by
the Foreign Bureau on April 11 that
only cars with epecial permits of the
Military Control Commission could be
used. He would be provided with a
car by the Control Commission whei:-
ever he required one. On the 17th
the Foreign Bureau informed the
Consul-General that he could use the
Consulate car without any special
permit and that the staff of the Con-
sulate-General also could leave the
premises without showing their
identity cards or passports of the
guards. Since then all restrictions
appear to have been removed.

Shri S. A. Mehdi: Is it a fact that
even wireless connection was cut off
for some time after that”

Shrimati Lakshmi Menon: No, Sir

Shri Vajpayee: Are we to under-
stand that our Mission in Lhasa was
virtually under house arrcst in those
days?

The Prime Minister and Minister of
External Affairs (Shri Jawaharll
Nehru). No, Sir; that would not be
correct. The facts indicate that con-
ditions were such in Lhasa, if I may
say so, that for some time it was not
completely under the control of the
Chinese authorities. As soon as they
came more or less under their control,
they permitted the staff of the Con-
sulate to go out; but, not during the
period when presumably the con-
ditions were not wholly under their
control.
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Raja Mahendra Pratap: 1 just want
to sy . .

Myr. Speaker: The hon
may ask and not sayv.

Raja Mahendra Pratap: I ask a
question. I say we have enemies on
the West; we have enemies on the
Bast. Is it proper to craate more
enemies n the North? We are
friendly to Tibet; but we should net
say things that annoy China. That
is what 1 say. Is it proper?

Member

————

WRITTEN ANSWERS TO
QUESTIONS

Handloom Cleth

*1984. Shri V. P. Nayar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) what percentage of Handloom
Cloth now produced is estimated to
be (i) Calendered, and (ii) Pre-sh-
runk; and

(b) the stepsg taken, if any, by the
Handloom Board to help calendering
and pre-shrinking of handloom
fabrics?

The Minlster of Commaece (Shri
Kanungae): (a) Information is not
available.

(b) Financial assistance is being
given to cooperative societies for
setting up calendering and fnishing
plants. A proposal for setting up a
central plant for sanforizing, calend-
ering and dyeing is also under conmsi-
deration.
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Small-scale Indmstriss at Chandigerh

*1971. Shri Ajfit Singh Sarhadl: Wil
the Minister of Commeres and Indus-
try be pleased to state:

(a) whether it is a fact that help
was sought by the Punjab Govern-
ment tg establish smali-scale indus-
tries at Chandigarh; and

(b) if so, the nature of the help
sought and the decision of the Gev-~
ernment of India thereon?

The Minister of Iadwstry (Shri
Manubhat Shak): (a) No scheme for
the establishment of small-scale in-
dustries at Chandigarh has so far
been received from the Govern-
ment of Puniab.

(b) Does not arise.

Mahatma Gandhi Memorial Hoapital.
Bombay

*197¢ Shri T. B. Vittal Rao: Wil
the Minister of Labour and Empley-
ment and Planning be pleased to
state:

(a) the amount spent upto the 28th
February, 1859 for the construction of
300-bed Mahatma Gandhi Memorial
Hospital at Bombay;

(b) the progress so far made n the
construction of the building;

(c) whether equipment for the
hospital has since been ordered; and

(d) if go, the value thereof?

The Deputy NMimister of Labouwr

(Bhri Abid Al): (a) (i) Cost of land

borne by the Government of
Bombay. — Rs. 1165 Lakhs.

(il) Expenditure incurred by the

(b) Construction work has been
started and 40 columns
erected to the height of about 16 fes?

(e) No.
(d) Does nok arise





